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:ﬁ? : (1) The Part Heard Matters fixed during the above period will be
heard by respective Benches.
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CAUSE LIST OF A BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Srl|Appeal Number A$‘:_:1rt' Assessee Name Remarks
1 ITA 2021-22 | [A] SUJA AHMAD KHAN
46/LKW/2024 _|
ITA i
2 | g51/KW/2024 2016-17 | [A] RITESH KUMAR SINGH
3 A 5021-22 | [P] SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES
308/LKW/2025 PRIVATE LIMITED
- | [D] SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES
4 |CO 47/LKW/2025| 2021-22 |gpn Te' e
ITA
5 | 757/LKW/2025 2019-20 | [D] PRITHVI INFRABUILD PRIVATE LIMITED
ITA
6 | 756/LKW/2025 2018-19 | [D] PRITHVI INFRABUILD PRIVATE LIMITED
7 | CO 4/LKW/2026 | 2018-19 |[A] PRITHVI INFRABUILD PRIVATE LIMITED
8 ITA 2014-15 | [D] MOHIT ANAND
306/LKW/2025
ITA ,
9 | 307/LKW/2025 2014-15 | [D] MOHIT ANAND, HUF
ITA
10 | 309/ KW/2025 2014-15 | [D] ANKUR ANAND HUF
ITA ' 3
11 338/ KW/2025 2014-15 | [D] CHITRA ANAND
ImA
12| 460/LKW/2025 2012-13 | [A] NUPUR AGARWAL
ITA v
13| J51/1KW/2026 2018-19 | [A] SANGEETA SINGH
ITA
14| oo/ KW/2026 2017-18 | [A] PREM KUMAR SACHDEVA
ITA
15| J53/1KW/2026 2017-18 |[A] MOHD. RASHID SIDDIQUI
ImA
16 | 256/LKW/2026 2015-2016| [A] AISHWARYA AWAS PVT. LTD.
ITA
17| 5731 Kw/2026 2024-25 | [A] MANOJ KUMAR DUBEY
ITA
18 | 576/LKW/2026 2020-21 | [A] MOHAMMAD SALEEM KHAN
ITA g
19| 278/LKW/2026 2019-20 | [A] RAKESH CHANDRA | R
\ Y v
L\}Asms TANT K_QC.!STP\A‘{




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW J

CAUSE LIST OF B BENCH FOR 04-MAY-2026 (MONDAY) —l

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

STe I:Sr‘t’\?)aelr';“ A‘sl!::r | Assessee Name Remarks
ITA 2017-
1| 101/Lkw/2021 | 2018 [A] M/S OM SATVIK AYUSH, LUCKNOW
IT(SS)A ]
2 | ya/Lkw/2023 | 2015716 | [A] OM SATVIK AYUSH

ITA 2017-
r?' 62/LKW/2022 | 2018 |[A] MANVINDAR SINGH CHHABRA

4 ITA 2018-19 [A) VIDYUT TRANSMISSION KARMACHARI VETAN
720/LKW/2025 BHOGI CO-OPERATIVE CREDIT SOCIETY LIMITED
5 ITA 2018-19 [A] COOPERATIVE CANE DEVELOPMENT UNION LTD
737/LKW/2025 BALRAMPUR
ITA
6 797/LKW/2025 2017-18 | [A] EHSAN ULLAH KHAN, T/H LH FAIZ ULLAH KHAN
7 ITA

817/LKW/2025 2020-21 | [A] J.I. BEVERAGES

g | ITUMA | 501819 | [A] TABREZ AHMAD

262/LKW/2026
9 szn&%zozs 2015-16 | [D] L H SUGAR FACTORIES LTD |
10 SS/LKI\TVT’ZDZG 2018-19 | [A] ATUL AGARWAL R
11 ss/LKszf}zoze 2018-19 | [A] AKSHAT AGARWAL
12 67/|_|<r\;£/2026 2019-20 | [A] AKSHAT AGARWAL |
13 259/L1;VC/2026 2019-20 | [A] AJAZ ALAM 1
14 261/LrK]\-IC/2026 2015-16 | [A] FIZZA ABDI
3 ITA 201415 | TA] VIIAY SHRI CONSTRUCTIONS & HOTELS PRIVATE

268/LKW/2026 LIMITED

ITA

16 272/LKW/2026 2018-19 | [A] JAN JAGRATI SEWA SAMITI

ITA
17 287/LKW/2026 2019-20 | [A] RADHEY CONSTRUCTION

ImA
288/LKW/2026 | 2020-2% | [A] RADHEY CONSTRUCTION

18




CAUSE LIST OF B BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

TR

\;‘ WAPPEaI%kAssmt

Number | Year

WEBEX MEETING ID 26420785626 PASSWORD 12345

‘Assessee Name

Remarks

\19 289/L|(w/2026 2025-26 | [A] GOVIND EDUCATIONAL SOCIETY

ITA

20 291/LKW/2026 2016-17 | [A] KUMAR MASALA UDYON

ITA _
317/LKW/2026 | 2019716 | [A] FIZZA ABDI

21

4};4 ant Reglstrar

( 30-Apr-2026




TE

CAUSE LIST OF SMC BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

srl |¢3r?1i:||3 ; As::‘,-t' Assessee Name Remarks
1 257/|_rK]\-JO/2025 2016-17 | [A] RAVINDRA KUMAR SONKAR |
2 258/LrK1\-IC/2026 2017-18 | [A] G S JEWELS
g 260/1.%/2025 2012-13 | [A] JASVINDER VEER SINGH
4 263/,_%,2026 2017-18 | [A] BABA BHOOT NATH CHARITABLE TRUST ’!
5 ITA 2022- |[A] LUCKNOW UNIVERSITY TEACHER COOPERATIVE

264/LKW/2026| 2023 [SOCIETY LIMITED |
6 265/LIK1‘:'C/2026 2016-17 | [A] AFZAL AHMAD I
7 255/1_er/2025 2017-18 | [A] AFASAR JAHAN ’
8 257/5\,0/2025 2012-13 | [A] RAKESH ASHOK JAGTIANI {

d}ﬂois;an; Registra

(r 30-4pr—2£2_4




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

]

CAUSE LIST OF A BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

. - |(Assmt. | | )
£3,?1%er"-‘ . Year | ! [ Assessee Name Remarks

ITA 3
1 1473/Lkw/2020 2015-16 | [D] SHRI RADHA KAMAL UPADHYAYA

A
2 | 495/LKw/2024 | 2010 16 | [A] MAHIPAL SINGH RAGHAV

ITA ] —
3 | 426/LKwW/2024 | 201516 | [A] MOHIT SINGH RAGHAV

A
4 | 436/LKkW2024 | 201516 | [D] MOHIT SINGH RAGHAV

TA
5 | 351/Lwy2025 | 2015716 | [D] JAGRAN PRAKASHAN LIMITED N

ITA
6 | 523/LKkW/2025 2018-19 | [D] JAGRAN PRAKASHAN LIMITED

ITA
392/LKW/2025 | 201819 | [D] RAJESH KUMAR GUPTA
ITA
775/LKW/2025
ITA
9 | g21/LKW/2025 | 201718 | [A] VEER SINGH YADAV

ImA ] —
923/LKwy2025 | 2015716 | [A] RASHMI RAIZADA
ITA
926/LKW/2025
ITA
282/LKW/2026

ITA ]
286/LKW)/2026 | 2016-17 | [A] RAMESH KUMAR PAHUA

ITA |
295/LKW/2026 2012-13 | [A] SMECCC-CODE-5030 STATE BANK
ITA
299/LKW/2026
ITA
300/LKW/2026
ITA
307/LKW/2026
ITA
302/LKW/2026

Sr

2015-16 | [A] PUNEET JAIN

10

11 2018-19 | [A] ALKA SRIVASTAVA

L

12 2017-18 | [A] W & W TRADERS

13

14

15 2017-18 | [A] SUNIL KUMAR PAL

16 2019-20 | [A] HARINAM

17 2020-21 | [A] HARINAM

18 2018-19 | [A] RAHUL KUMAR




CAUSE LIST OF A BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Ap'ie.all“‘l',; Assmt. e 1 ““'::-li' .'!c“.i’,t,;' ik Remarks
St Number ' Year i Assessee Name
i - VT LTD
191304/LKW/2026 2021-22 | [A] STANDARD FROZEN FOODS EXPORTS P
ITA
i VT LTD
20| 305/Lkw/2026 | 2022-23 | [A] STANDARD FROZEN FOODS EXPORTS P
A(Asﬂ%gistra
& 30-Apr-202




( INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

Sr!

Appeal
Number.

Assmt.
Year

2 :
B Assessee Name

Remarks

ITA
687/LKW/2018

2014-15

[D] SHRI HONEY SHARMA

IT(SS)A
171/LKW/2019

2013-14

[A] M/S. RAGHUKUL CONTRACTORS BUILDERS
PRIVATE LIMITED

IT(SS)A

'|172/LKW/2019

2014-15

[A] M/S. RAGHUKUL CONTRACTORS BUILDERS
PRIVATE LIMITED

IT(SS)A
277/LKW/2019

2014-15

[A] M/S. RAGHUKUL CONTRACTORS BUILDERS
PRIVATE LIMITED

ITA
168/LKW/2022

2018-19

[A] COMEXCELL TECHNOLOGIES

ITA
173/LKW/2022

2018-19

[D] M/S COMMEXCELL TECHNOLOGIES

IT(IMA
764/LKW/2025

2019-
2020

[A] DEV ANAND BHATT

ITA
480/LKW/2025

2018-19

[A] M/S MULTIWAL PULP & BOARD PVT. LTD.

ITA
765/LKW/2025

2022-23

[A] PYARI DEVI EDUCATIONAL HEALTH SOCIETY

10

ITA
766/LKW/2025

2020-21

[A] ANIL KUMAR SINGH

11

ITA
767/LKW/2025

2017-18

[A] BHAGAUTI PRASAD ANANT KUMAR SARRAF
PRIVATE LIMITED

12

ITA
914/LKW/2025

2019-20

[A] RAKESH BABOO GANGWAR

13

ITA
89/LKW/2026

2019-
2020

[A] RAKESH BABOO GANGWAR

14

ITA
90/LKW/2026

2019-
2020

[A] RAKESH BABOO GANGWAR

15

ITA
292/LKW/2026

2017-18

[D] SAHARA CITY HOMES TIRUCHIRAPALLI

16

IT(IT)A
309/LKW/2026

2019-20

[A] OM JI

17

ITA
306/LKW/2026

2015-16

[A] RITU SINGH

18

ITA

308/LKW/2026

2023-24

[A] JASVEER SINGH




CAUSE LIST OF B BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

T Appeall [Assmt.| | 0 ‘ T
sri| Number | Year | ! ); - Assessee Name

ITA ]
\; 310/L1W/2026 | 201413 [A] MOHAMMAD ZAKIR

H311/u<w12025 2017-18 | [A] RACHIN GUPTA
\—1\3 /LKW,'2026 2017-18 | [A] RACHIN GUPTA

FZ\BZSILKW/ZOZG 2014-15 | [A] VANI SYSTEMS PVT. LTD.

Q&’Assistan; Registrar
& 30-Apr-2026
£

N




L IN

ME TAX APPELLATE TRIBUNAL, LUCKNOW J

CAUSE LIST OF SMC BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

-

IN COURT ROOM 1

lsr

Appeal
Number

WEBEX MEETING ID - 26420785626 PASSWORD - 12345
f

Assmt.
Year

Assessee Name Remarks

ITA
122/LKW/2026

2015-16

[A] MEETU JAISWAL

ITA
269/LKW/2026

2018-19

[A] NARENDRA PRATAP SINGH

ITA
270/LKW/2026

2018-19

[A] NARENDRA PRATAP SINGH

ITA
274/LKW/2026

2017-18

[A] MEETU JAISWAL

ITA
275/LKW/2026

2020-21

[A] JAISWAL RICE MILL

ITA
277/LKW/2026

2017-18

[A] KHATEEB AHMED KHAN

ITA
279/LKW/2026

2020-21

[A] ANJANA TRIPATHI

ITA
280/LKW/2026

2021-22

[A] ANJANA TRIPATHI

ITA
281/LKW/2026

2020-21

[A] ABHIYANKER JAISWAL

10

ITA
283/LKW/2026

2012-13

[A] DHARMENDRA KUMAR

11

ITA

793/LKW/2025

2018-19

[A] MANTRI GANNA VIKAS PARISAD PARSENDI

Ass%istrar

& 30-Apr-2026



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 05-MAY-2026 (TUESDAY)

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

[ PART HEARD MATTERS

[srl Appeal Number Azr::. Assessee ‘[Bench Remarks}
1 |raf202|Lkw(2026| 2020-21 [[A] MOHD. SALMAN sMC
2 |ITA|205|LKW|2026| 2018-19 [[A] SUNDER MEDICAL STORE SMC
3 |ITA[231|LKW|2026] 2017-18 |[A] HIMANSHU VERMA SMC

dﬁAssmeg istrar
/4



L

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

|

CAUSE LIST OF A BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

) lctlrrglizlr As:?: e Assessee Name Remarks
1 80/LK%2023 2010-11 | [A] U.P STATE HANDLOOM CORPORATION LTD.
2 165’,Ler‘/2024 2016-17 | [A] M/S SHRI SHYAM INFRA P.LTD |
3 171/3@/2024 2015-16 | [A] SHRI PAWAN KUMAR JAIN
4 172/Ler/2024 2016-17 | [A] SHRI PAWAN KUMAR JAIN
5 396/@‘3/2025 2011-12 | [A] SHYAM VANASPATI OILS LIMITED
6 409/&50/2025 2014-15 | [A] P.V. COMMODITY
7 769%((?2}2"025 2014-15 | [D] SANGEETA AGARWAL
8 670/Ler/2025 2017-18 | [D] DHARAM VIR SINGH
9 671/Lg,c/2025 2021-22 | [A] KALPANA SINGH |
10 672’,me2025 2018-19 | [A] PADAM JAN KALYAN SANSTHAN |
11 770/L1'K5C/2025 2017 |[D] UP DEVELOPERS AND CONSTURCTION CO
12 7/LK$V?2026 2017-18 | [A] UP DEVELOPERS AND CONSTURCTION CO
13 314/1_%‘/2026 2020-21 | [A] GANNA VIKAS PARISHAD B
14 TTA ‘a__|TA] GAJANAND SHANTI DEVI DALMIA DHARMADA

315/LKW/2026 © [TRUST
15 316/L?\,C/2026 2023-24 | [A] VEDANTA FAB WORKS
16 3'18/L?VC/2026 2017-18 | [A] STATE BANK OF INDIA GONDA BRANCH
17 319/er<er/2026 2019-20 | [A] RAJU SINGH
18 320/L”KWA/2026 2019-20 | [A] RAJU SINGH




CAUSE LIST OF A BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

IN COURT ROOM 1

. Appeal. |Assmt.| e
P Nunibef%; - L4 - Assessee Name
19 31 1 o026 | 2020-21 | [A] RAJU SINGH |
321/LKW/2026
ITA ]
20 322/LKW/2026 2022-23 [A] RAJU SINGH
ITA ]
21| 33/ kw2026 | 2022-23 | [A] RAJU SINGH
ITA _
221 324/LKW/2026 2022-23 | [A] RAJU SINGH |
ITA ]
23| 350/1kw/2026 | 202223 | [A] RAVU SINGH
ITA _
24| 330/Lwr2026 | 2023-24 | [A] RAJU SINGH

Q, As%.rs‘ﬂegistran
30-Apr-2026




E

PPE

TE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID - 26400694010 PASSWORD - 123456

Srl

Appeal
Number

Assmt.

| Year

Assessee Name

Remarks

ITA
363/LKW/2020

2017-18

[A] M/S. BRIJWASI BULLIONS AND JEWELLERS PVT.
LTD.

ITA
364/LKW/2020

2017-18

[A] M/S. BRIWASI BULLIONS AND JEWELLERS PVT.
LTD.

ITA
445/LKW/2020

2017-18

[D] M/S BRIJWASI BULLIONS AND JEWELLERS PVT.
LTD

IT(SS)A
848/LKW/2025

2013-14

[A] F.I LEATHER PRODUCTS

IT(SS)A
849/LKW/2025

2014-15

[A] F.I. LEATHER PRODUCTS

IT(SS)A
850/LKW/2025

2015-16

[A] F.I. LEATHER PRODUCTS

IT(SS)A
851/LKW/2025

2016-17

[A] F.I. LEATHER PRODUCTS

IT(SS)A
852/LKW/2025

2018-19

[A] F.I. LEATHER PRODUCTS

IT(SS)A
853/LKW/2025

2019-20

[A] F.I. LEATHER PRODUCTS

10

ITA
58/LKW/2025

2016-17

[A] KUSUM MAHESHWARI

11

ITA
185/LKW/2025

2017-18

[A] LALA KASHI NATH SETH JEWELLERS PRIVATE
LIMITED

ITA
195/LKW/2025

2010-11

[D] G.S. EXPRESS PVT. LTD.

1

w

ITA
215/LKW/2025

2011-12

[D] G.S. EXPRESS PVT. LTD.

14

co
49/LKW/2025

2010-11

[A) G.S. EXPRESS PVT. LTD.

15

co
50/LKW/2025

2011-12

[A] G.S. EXPRESS PVT. LTD.

16

ITA
201/LKW/2025

2017-18

[A) HARJEET KAUR

17

ITA
206/LKW/2025

2012-13

[D] M/S GRISHMA REALTORS PRIVATE LIMITED

18

ITA

327/LKW/2026

2019-20

[A] LUCKNOW UNIVERSITY, FINANCE OFFICER
CHAMBER




R ,
AND yooN

Year

2023-24

WEBEY
1| ABpegie - eETING ID - 26

F B BEN -MAY-
BErg B BENCH FOR 06-MAY-202

IN COURT ROOM 1

EDNESDAY

“ON'BIE'EE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

"N“mberge,fg : Assmt, i

— ey

~ Assessee Name

400694010 PASSWORD - 123456

Remarks

[A] RAMESH KUMAR YADAV

[D] SAHARA INDIA HOMES KARNAL
ks

QQA_; Registrar

{ 30-Apr-2026




E IN

ME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID - 26420785626 PASSWORD - 12345

IN COURT ROOM 1

Sri| :S;%a;r Aiser:rt ; Assessee Name Remarks

1 284/LIKT\)$‘/2026 27, | 11 PASHVINDER SINGH

2 zssngfe/zozs 2020-21 | [A] NITESH RASTOGI HUF |
e 290/erer/2026 22(312201 [A] SATYA PRAKASH SINGH

mz%nx/zozs 2019-20 | [A] KUNWAR JEET SINGH RANDHAWA

5 294/Lf<rve/2026 2019-20 | [A] KUNWAR JEET SINGH RANDHAWA

6 296/Ler/2026 2011-12 | [A] KALPNA GUPTA

7 297/LIK1\-IC/2026 2011-12 | [A] KALPNA GUPTA

8 zgs/urgz/zozs 2019-20 | [A] ASHOK CHANDRA SAXENA

9 301/ur<rv':/2026 2025-26 | [A] VISHNU DUTT TRIVEDI

10 303/&5‘:}/2026 2020-21 | [A] GEETA RAJAK |

Qﬁs%egistraj

{ 30-Apr-202




L COME TAX APPELLATE TRIBUNAL, LUCKNOW |

—_— —_—

CAUSE LIST OF A BENCH FOR 07-MAY-2026 (THURSDAY) |
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1
__WEBEX MEETING ID - 26420785626 PASSWORD - 12345 |
o Al::rl:%aelr " A::r:rt. | Asséssee Name Remarks J
| 1 6o /Arer.D /1983| 1974-75 | [A] THE BRITISH INDIA CORPORATION LTD. r
2 165/,_,1-({3/2025 2010-11 | [D] BIG BROKERS HOUSE STOCK LTD j
3 155,1_?\,?/2025 2012-13 | [D] BIG BROKERS STOCK LIMITED l
41167 /urx/zozs 2013 | [D] BIG BROKERS STOCK LIMITED
5 5295{,(3,3}’;025 2011-12 | [A] M/S BIG BROKERS HOUSE STOCKS LIMITED
6 5305[,((5\,3/)9025 2015-16 | [A] M/S BIG BROKERS HOUSE STOCKS LIMITED i
7 5315{,(3,3}2025 2016-17 | [A] M/S BIG BROKERS HOUSE STOCKS LIMITED —T
8| 3, ,LK(\:,S/ZOZS 2010-11 | [A] BIG BROKERS HOUSE STOCKS LTD. ﬁ
9| 33 /LK(\:rfl)/zozs 2012-13 | [A] BIG BROKERS HOUSE STOCKS LIMITED ]
10 34,LK(\:,?/2025 2013-14 | [A] BIG BROKERS HOUSE STOCKS LIMITED
11 ¢ /LK(\:IS‘ZOZS 2014-15 | [A] BIG BROKERS HOUSE STOCKS LIMITED :
12 168/&{,':}/2025 2014-15 | [D] BIG BROKERS STOCK LIMITED ‘
13| geg /1 kw2025 | 201718 | [D] DHARAM CHAND AGARWAL t
14 1005&@/2025 2017-18 | [A] GOLDEN EYE ENTERTAINMENT PVT. LTD. |
B 1008/&&/2025 2012-13 | [A] MORAL DEVCON LIMITED T
16 1009/&&/2025 2013-14 | [A] MORAL DEVCON LIMITED
17 332/UI(T\£,\,2025 2017-18 | [A] SAHAB BUX YADAV |
18| 335 /anvcfzozs 22%22?, [A] GOVIND KRISHNA SHUKLA ’




Us
E LIST OF A BENCH FoR 07- AY-2026 (THURSDAY

B
ANp 5':2':5 HON'BLE KUL BHARAT, VICE PRESIDENT
ANADEE NATH MISSHRA ACCOUNTANT MEMBER

IN COURT ROOM 1
: WE
L ADSS BX_AH__EE“NG ID - 26420785626 PASSWORD - 12345
5 | Assm i
Yeart. e . Assessee Name Remarks
\
2017-18 | [A] FAIZ AHMAD HASHMI
2016 |
2017 [A] M/S. ACCUMEN LAMINATORS LLP
22%1189- [A] M/S. ACCUMEN LAMINATORS LLP
A
| 341/LKW/2026 22%12% [A] M/S. ACCUMEN LAMINATORS LLP ]
67;455/5 a gistran
- 30-Apr-2026




I PPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 07-MAY-2026 (THURSDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

THIRD MEMBER MATTERS |
Srl| Appeal Number \¢::Tt' \Assessee \Bench Remarks!
1 (7 442]xw[2020] 2017-18 (D) W/S R C. JEWELLERS jmc| |

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt. Bench |Remarks|
Appeal Number Year Assessee
TTA|331]LKW[2025] 2011-12 [[A] VIJAY KUMAR RUNGTA sMC

Q‘?ssi stgnt Registrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 07-MAY-2026 (THURSDAY) ‘l

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1
WEBEX MEETING ID - 26400694010 PASSWORD - 123456
Srl :Erlziaelr Asse?: ‘ i ’ Assessee Name Remarks
L 437/&(@/2016 2012-13 | [D] M/S KASHANA BUILDERS PVT. LTD. (OLD APPEAL) B
) 457/L1'K$/2019 2016-17 | [D] MRS. MAHINDAR KAUR
3 4295[%332023 2014-15 | [A] MEENA AGARWAL
4 430%(%33;‘023 2017-18 | [A] MEENA AGARWAL
5 4361;[&%32023 2016-17 | [A] MAHESH MITTAL
6 437%33}’2‘023 2017-18 | [A] MAHESH MITTAL |
7 518/LrKl\-$/2024 2018-19 | [A] M/S BHARAT LAL & SONS
8 8695&5\239025 2017 | [A] SMT. KAJAL AGARWAL
9 347111&5\‘,3}’2‘026 2013-14 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
10/, 481/{‘(32;;026 2014-15 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
11 3495[%2}2026 2015-16 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
12 350ﬂ_f<5\’,3}§026 2016-17 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
13 3515[33}9026 2017-18 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
14 35251&%}‘;026 2018-19 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
15 353?&33}2“026 2019-20 | [D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.
16,5, /LEVC/2025 2 | [A) COMET OVERSEAS PVT LTD
17| c0/k0m2025 | 2093 | [A) COMET QVERSEAS PVT LTD
18| goa/Liw2025| 2016 | (A1 SMT. KAJAL AGARWAL




-

CAUSE LIST OF B BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEET_ING ID 26400694010 PASSWORD 123456

IN COURT ROOM 1

Srl|

Appeal Assmt“
 Number ‘\Year AL

Remarks

19

ITA

2022-23 | [A ¢
866/Liw/2025] 202223 | [A] SUB REGISTRAR ZONE-3

20

ITA
331/LKW/2026

2015-16 | [A] ASHOK KUMAR SHARMA

21

ITA
345/LKW/2026

2016-17

LIMITED

[A] HIM PROPERTIES & DEVELOPERS PRIVATE

22

ITA
346/LKW/2026

2016-17 | [A] RAJENDRA PRASAD

q_?l sistant Registrar,
Q 30-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 26420785626 PASSWORD - 12345

0 l:l?r‘:::):'r A$::1rt | ; ; Assessee Name Remarks
1 313/|_r|<m/2026 2017-18 | [A] JITENDER PAL SINGH ANEJA
2 325,._%/2026 2016-17 | [A] IMAGINE ENTERPRISES
2 334/1.%/2026 2017-18 | [A] POONAM JAISWAL
4 335/LIKT\C/2025 2020-21 | [A] ADHYA TRIVEDI
> 335/&(3/2025 2017-18 | [A] BABU RAM
6 342/@;}/2026 22%1101' [A] PUSHP KUMAR TRIPATHI
7 343/Lr|<m,2025 2018-19 | [A] VISHAL ASSOSCIATES
8 344,LIKTVC‘,2026 22%1101 [A] MOHAMMAD NAVED SHAH
2 362/Lrl<w/2026 22%1178 [A] SADAQAT ALI ANSARI
10 363,Lg£/2026 2019-20 | [A] BABA HARDWARE AND MILL STORE
i 364/LI-KI\-/C/2026 2020-21 | [A] BABA HARDWARE AND MILL STORE
q/"' A-ggg};’\f Registrar

¥ 30-Apr-202s
v





{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }

